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Present: Shri B.5. Mainee,

counsel for the apnlicant.
shti 0.Ne Meolri,

counsel for the respondents,

This matter comes up before us for hearing on
admission, -

When the respondents were put on notice they
have fila{a written reply uwherein certain preliminary
objections have been raised of w-ich the fresh is that
the application is not maintainable before this Benche

After some arpuments, Advocate Shri 8.5. Mainee,

appearing on behalf of the applicant prays for uwithdrawal
of the application.

Application 1s rejected azs withdrzun.
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